OFFICE OF THE PR]

SOUTH DISTRICT : SAKET COURT COMPLEX NEW DELHI

ORDER

With the approval of the Learned P

rincipal District & Sessions Jud istri
~ | ! ge, South District, the
following transfer and posting is hereby made with

immediate effect:-

S. No Name of the Official From To

1. Manish Kumar

Personal Assistant in the| Personal Assistant in th
S/o Sh. Ram Lal e Court of

Office Pool, South District,| Ms. Monika Saroha, Spl Judge
Saket Courts Complex, New | (NDPS)/ASJ, South District,
Delhi Saket Courts Complex, New
Delhi

Till joini r A
Ms. Manjusha after _availing
Maternity Leave we.f.

18.04.2022)

Note:-Non-compliance of transfer order or immediately proceeding on leave shall be considered deliberate
‘nsubordination and disciplinary action shall be taken against the erring official(s).

(Atul Kumar Garg)
Officer In-Charge (Admn.I)
PO-MACT, South District,

Saket Courts Complex
New Delhi

.;’/.-S‘f.) — A%22 Dated, New Delhi the 22~ -~

No. Admn.l/P&T/SD/Saket/2022/

Courts, Delhi.

- g i Tis Hazari .
The Ld. Principal District & Sessions Judge (HQs), Tis T e Cuipu: T DMl

L E L P D e |
2 e rmnd by Ok Sl S (TR
i. ’11}}:(2 gfgctjjgm(l:;‘;,r %\e‘ériﬁll}]s[t)ll:[:;i)n}%r(allc}a:)hnI; Jillinizarj L:our[s. Delhi.

\f }I‘{me: ?::O(?%Z]S:;lul;‘i’stﬁg,sSlallfelliéf)at:;ls él(lJ.lm]')qu, New Delhi.
9. ACR Cell (HQs), Tis Hazarl Courts, Delhi

10. Official(s) concerned.ERS seat for uploading on LAYERS.

11. Dealing official, LAY S
File. Rk
12, Guard : ‘\lj g 'S
Q},::(Bran_&ylﬂéharge)
\ s Admiriistration Branch-1

South District, Saket Courts Complex
New Delhi



